GOVERNMENT OF INDIA
HOME AFFAIRS
LOK SABHA
UNSTARRED QUESTION NO:3631
ANSWERED ON:19.08.2003

SEIZURE OF NARCOTICS
DHANIRAM SHANDIL

Will the Minister of HOME AFFAIRS be pleased to state:

(a) the amount/quantity of various types of narcotics seized by the Narcotics Department during the last three years and till date, State-
wise; and

(b) the details of number of people found guilty and against whom cases have been filed in this regard?

Answer

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI L.D. SWAMI)

(a)&(b): State wise details of various narcotic drugs seized by the Narcotics Control Bureau, and the number of cases and persons
arrested in this regard during the year 2000, 2001, 2002 and 2003 (upto July) are given in the statement Annexed.

Annexure

STATEMENT REERRED TO IN REPLY TO PARTS (a) and (b) OF LOK SABHA UNSTARRED QUESTION NO. 3631 BYDR. |
RETD.) DHANIRAM SHANDIL, MP FOR 19TH AUGUST, 2003 REGARDING SEIZURE OF NARCOTICS

STATEWISE DETAILS OF NARCOTIC DRUGS SEIZED BY NARCOTICS CONTROL BUREAU DURING THE YEAR 20
NUMBER OF CASES AND PERSONS ARRESTED AND CHARGE SHEETED

Heroin Charas Opium Methaqualone/Mandrax Ganja

S.No State Cases Qty Arres Cases Qty Arres Cases Qty Arres Cases Qty Arres Cases Qty Arres
(kg) ted & (kg) ted & (kg) ted & (kg) ted & (kg) ted &
Charge- Charge- Charge- Charge- Charge-
Sheeted Sheeted Sheeted Sheeted Sheeted

1. Tamilnadu 5 94.57 17 = = = = = = = = = = — —
2. Uttar Pr. 3 0.78 5 6 49.95 1 2 0.747 1 - - - 8 92.375 4
3. Gujarat 1 35.042 3 3 35.72 6 - - - - - - - = -

4. Maha-rashtra 7 71.647 15 - - - - - 4 2957 - - - -

5. West Bengal 6 3.26 11 - - = = = = = = = = - -
6. Kerala 4 4.374 11 1 4.251 - - = = = = = - -

7 Delhi 4 10.275 10 5 13.56 0 1 0.009 0 - - - - - -

8. Rajasthan 3 79.12 5 - = = = = = = = - - - =

10.Jammu 3 20.8 4 - - - 1322 - - - - - -
11.Bihar - - - - - - - - - - - - 12.21
12.Punab 3 8.672 - - - 150----- -
13.Manipur - - - - - - - - - - - - 1498 3

STATEWISE DETAILS OF NARCOTIC DRUGS SEIZED BY NARCOTICS CONTROL BUREAU DURING THE YEAR 2001 AND



NUMBER OF CASES AND PERSONS ARRESTED AND CHARGE SHEETED
Heroin Charas Opium Methaqualone/Mandrax Ganja

S.No State Cases Qty Arres Cases Qty Arres Cases Qty Arres Cases Qty Arres Cases Qty Arres

(kg) ted & (kg) ted & (kg) ted & (kg) ted & (kg) ted &
Charge- Charge- Charge- Charge- Charge-
Sheeted Sheeted Sheeted Sheeted Sheeted

1 Delhi 10 14.795 14 6 39.61 1 - - - = = = = = -

2 Tamil Nadu 7 118.625 19 - - = = = = = = = = — -

3 West Bengal 5 10.59 12 2 4.675 1 1 3 0 4 457.42 4 - - -
4 Uttar Pradesh 6 0.793 71 4.2 - - - - 2 32.451 - - -

5 Rajasthan 1 50 - - -2154 - - -14.911

6 Maharashtra 5 26.45 22 1 0.35 - - - - - - - 4 1541.37 6
7 Punjab - - - 3 13.825 3 - - - - - - - - -

8 Gujarat 3 9.17 7 3 139.39 8 - - - - - - - - -

9 Kerala 2 5.09 344.35----- - - - -

10JsK 1140 -=--=-=- === = - - =

STATEWISE DETAILS OF NARCOTIC DRUGS SEIZED BY NARCOTICS CONTROL BUREAU DURING THE YEAR 2002 AND
NUMBER OF CASES AND PERSONS ARRESTED AND CHARGE SHEETED

Heroin Charas Opium Methaqualone/Mandrax Ganja

S.No State Cases Qty Arres Cases Qty Arres Cases Qty Arres Cases Qty Arres Cases Qty Arres
(kg) ted & (kg) ted & (kg) ted & (kg) ted & (kg) ted &
Charge- Charge- Charge- Charge- Charge-
Sheeted Sheeted Sheeted Sheeted Sheeted

1 Delhi 8 50.055 11 8 74.942 2 - - = = = = = - -

2 Tamil Nadu 17 225.52 46 - - = = = = = = = = — -

3 West Bengal 6 58.325 7 1 1.2 112.751 - - -5 230.2 6
4 Uttar Pradesh 6 1.74 10 2 35.5 0 - - - 1 442 6 1 187.2 1
5 Rajasthan 1 3 2 1 1.653 4153 --- - - -

6 Maharashtra 8 38.96 8 3 279.6 5 - - - - - - - - -

7 Punjab 1 0.08 0 - = = = = = = = - - - -

8 Himachal Pr. - - - 2 23.68 5 - - - = = = = - -

9 Gujarat - - - 4 615.77 6 - - - 1 2525.5 4 - - -
10 Kerala 1 0.79 2 3 4.37 4 - - - - - - 1 1.925 2

11 J&K---261.12---------

12 Manipur - - = = = = = = = - - - 1417 0

STATEWISE DETAILS OF NARCOTIC DRUGS SEIZED BY NARCOTICS CONTROL BUREAU DURING THE YEAR 2003 (UPTO JULY)
AND NUMBER OF CASES AND PERSONS ARRESTED AND CHARGE-SHEETED

Heroin Charas Opium Methaqualone/Mandrax Ganja

S.No State Cases Qty Arres Cases Qty Arres Cases Qty Arres Cases Qty Arres Cases Qty Arres
(kg) ted & (kg) ted & (kg) ted & (kg) ted & (kg) ted &
Charge- Charge- Charge- Charge- Charge-
Sheeted Sheeted Sheeted Sheeted Sheeted

Tamilnadu 9 63.1 17 = = = = = = = = = — - -

Uttar Pradesh 2 15.1 51 252 2 - - = - = - 1 630 1
Gujarat 1 2.031 - --117.53 - - - - - -
Maha-rashtra 6 22.41 8 - - - - - - 1681 -- -

West Bengal 4 2.655 5 - - -1 0.11 1 - - - 6 2880.5 6
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6 Kerala 3 14.70 6 - = = = = = = = = = - -

7 Delhi 2 2.285 3 5 13.034 - - - - - - 177 1
8 Rajasthan 1 5.5 4 - - - - - - 1 10.04 - - - -
9 Himachal Pr. - - -150 - - - - - - - - -

10 Jammu - - - 131 2 - - - - - - - - -

11 Bihar - - - 11.6 1 - - - - - - 2 86.50
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